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a number of favourable considera-
tions which weigh with foreign par-
ties for investment and collabora-
tion 1n India Among these conside-
rations they have high-lighted the
existence of political stability in the
country the basic soundness of our
economic policies, eftorts made by
the Government to encourage foreign
investment 1n  certain fields high
ratio of labour efficiency, abun-
dance of technical skills easy avail-
ability of local funds and business
partners and neglgible pollution pro-
blems While they found the climate
for foreign 1nvestment favourable
they felt that the rates of rovally
allowed on know-how were low the
taxes levied on royalty were high,
remittance of principal and dividends
was complicated, there were difficul-
tles 1n 1mporting raw matenals
and parts and there was insistance
on use of domestic products wher-
ever available They also mentioned
that there were difficulties 1n obtain-
ing permits for the employment of
foreign personnel

Government has considered the
remarks of the Mitsubishi Economic
Mission and 1s of the wiew that
within the legal and policy frame-
v ork obtaining mn India, there 1s
enough scope for the inflow of foreign
iechnology and caprtal 1n this coun-
try

Latar CHARGE BY BANGALORE POLICE

*413 DR K MATHEW KURIAN

SHRI MONORANJAN ROY

SHRI K P SUBRAMANTA

MENON

Will the Mmister of HOME

AFFAIRS/ Tg W&t be pleased to
ctate

(a) whether 1t 1s a fact that the

Bangalore police lathi1 charged and

mjured a number of students on the
13th September, 1971 at Banagalore,

(b i so, the reasons for the lathi-
charge and

(¢) the number of students mnjured
in the lathi-charge®

+[Transferred from the 26th Nov-

ember 1971 ]

[2 DEC 1971]

to Questions 54

TFE MINISTER OF STATE IN
THE  MINISTRY OF HOME

AFFAIRS/ 4g ®at@ W USA way

K C PANT). (a) to (¢) According
to information received from the
Government of Mysore in Septem-
ber 1971 the students of the Banga-
lore University launched an agita-
tion in connection with some of their
demands A number of incidents ot
rowdyism and damage to the Uni-
v2isity  and other public property
icul,  place on the 13th September
Such ncidents, 1esulted in damage to
t~n ‘cr-nsport buses and property of
<om2 colleges, and injuries to about
20 policemen On two occasions, to
disperse the riotous mobs, the police
had to resort to lathi-charge and
'sc of tear-gas About 15 students
were mjured

}Succer stion mape By NCAER 10
SOLVE UNEMPLOYMENT

“296 SHRI NIREN GHOSH.
DR K MATHEW KURIAN:
SHRI K P SUBRAMANIA

MENON
Will the Minister of PLANNING/
AT H&@'  be pleased to state

(a) whether the National Council
of Applied Economic Research
(NCAER) has made some suggestions
to solve unemployment problem in
the country

(b) 1f so the details thereof, and

(c) the reaction of Government
thereon®

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING/
A daem W awa Har (SHRI
MOHAN DHARIA) (a) to (¢) A
statement 1s laid on the Table of
the House

STATEMENT

Suggestions made by NCAER to
solve unemployment

The National Council of Applied
Economic Research has suggested an
integrated programme for the gene-
ration of additional employment op-
portunities  through  undertaking
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rural public works programme and
through providing employment to the
educated and trained pcople for a
period in jobs which would strengthen
the rural public works programme
directly and generally raise the pro-
ductive capacity of the rural com-
munity, The proposal envisages pro-
viding of employment to educated
unemployed under well turned-out
schemes for mapping out the coun-
try in terms of worthwhile public
works projects. The scheme would
provide employment to graduate en-
gineers and diploma holders, who
will do the initial surveys for road
works, irrigation works, soil con-
servation ete. The proposal also en-
visages offering employment to one
lakh of educated persons with gene-
ral education such as graduates. in-
termediates and matriculates, main-
ly as teachers in village schools. Th
total financial requirements for the
project are Rs. 31 crores for em-
ployment to educated unemployed
and Rs. 75 crores for the rural
works project.

The other suggestions made are;
that these programmes should be
integrated into the plan and the
cost of it met partly by economy
in expenditure and partly by raising
fresh resources. Restrictive practices
inhibiting production should be re-
moved. Adequate supply of raw mate-
rials should be assured.

Government have generally kept
in view these considerations and
have formulated various program-
mes under the Plan. Special program-
mes thus formulated include Small
Farmers Development Agencies (Rs.
675 crores), Agencies for Marginal
Farmers and Agricultural Labourers
(Rs. 475 crores), Rural Works Pro-
gramme (Rs. 100 crores), Dry Farm-
ing Programmes (Rs. 20 crores) and
Area Development Schemes (Rs, 15
crores). In addition. the Crash
Scheme for Rural Employment, which
has been taken up during the cur-
rent year, is expected to provide em-
ployment for 1,000 persons on an
average in each District. A provision
of Rs. 50 crores has been made in
the budget for 1971-72 for this pro-
sramme, A special provision has
also been made in the Ceniral Budget
for 1971-72 for schemes specially Jde-
signed to suit the educated unem-
ployed, including engineers and tech-

[RAJYA SABHA]

to Questions 56

nicians. The main programmes ap-
proved relate* to: employment of
teachers in the primary schools,
rural engineering surveys, setting up
of agro-service centres, extending
assistance to enfrepreneurs for set-
ting up small scale industries, inves-
tigation of road works to be under-
taken in the Fifth Plan, building up
of design units for rural water sup-
ply and providing assistance to en-
trepreneurs for setting up of petrol
dealerships. These programmes are
expected to provide employment to
a large number of teachers, engineers,
diploma holders, draftemen, gradu-
ates and matriculates besides semi-
skilled and un-skilled workers.

CONTROL ON CEMENT

847. SHRI THILLAI VILLALAN:
Will the Minister of INDUSTRIAL

DEVELOPMENT,; Wrfe fasr dat
be pleased to state:

(a) whether Government have de-
cided to continue the control on the
price and distribution of cement in
the country; and

(b) if so, what are the
therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRIAL

DEVELOPMENT/ ®iteitfirs fawra dat-

g ¥ O "&@1 (SHRI GHANSHYAM
OZA): (a) Yes, Sir.

(b) The present position of demand
and supply of cement in the coun-
try is such that there is a short-
age of this basic construction mate-
rial, the deficit being particularly
more acute in the Northern and Eas-
tern regions. It was considered that
this deficit was likely to continue
for some time and the decon-
trol at this juncture would adver-
sely affect the developmental pro-
jects and the consumers particular-
ly in the deficit areas.

reasons

PropuctioN oF TYPEWRITERS, TELE-
PRINTERS AND T.V. SETS

848. SHRY THILLAI VILLALAN:
Will the Minister of INDUSTRIAL
DEVELOPMENT/ wtenfrs fawra dat
be pleased to state:

(a) whether there is any proposal
under Government’s consideration for



